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(cfaror & Aew )
1L

ST, 28 1%, 2026
X atfafaam, 1989 it aT 20 F St =T

T3, 2142(37).—STaT, FealdT TR 7 ¥ A==, 1989 (1989 FT 24) (R zoek arg '3k srfafaaw
FET AT ) T &7 209 T ITETT (1) F e ST, 9T F TSI, STETL0T AR-1|, gve 3, I7-9ve (ii), fa=i® 05
AT, 2026 FT THIAT W TR F 3 FATAT (IFRIT 9 Heq IAd) T SATAGAT 94T F1.31. 1167(e7), =i+ 03
AT, 2026 FTT 36 SATEEAAT 6 SUTAE AT | (AT Fl HGTY TST o A7 L 19T il qATqHT AL ST AWTHIE
H o ¥ TRATSET AT “MRAT-aeg g (FTaThie) g (240 fFariiex)” & Foamas, e, ae+ i
TATAT % TATSAT o (10 ST e o 9= 9T ¥ =Troor iy o)

ST Ffoh, I ATSGAAT T 1L, I AT 1 1T 20F 6T ITET (4) F AL ST fHeF FAT= 77
qiq o faesT gam=m famis 13 719 2026 ve Bt werfaey aam=r faqid 13 719 2026 1 TE1ia o =
211

ST =, T T & A=At S0 ge off, T/ TITEET g7 39 <Al it gaars it T% 3T 3
srferferar 7 9meT 209 F ATE § AT U F XA T g1 ST qeAw Wiy F 3% Aty £ gy 20F fr
ITYTT (1) F SATHLOT H, 9T R Fg Feam &1 /17 & 21

3036 GI/2026 (1)
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AT, T FT TLRTE, Terq AR & Roqre are 21 9% i 3<% srferfaaw i gmer 20% &t 37emT (1) grr
ST STfRRAT T TN g0, Tg A wet g T, 20 derr et # ARy afy A q@itw s F T sfenda
lERES I
o 77 T T "9, I AfaHaw i 9T 20% Fit ITUTT (2) F AT § AE AT FAT g 6 6
SATEEEAT & TSI H THIIAT 21 I, THeh AT G T =1 § e G, a9eq 9 § G g7, O €9 F 55
e § fAfga g1 strusfh

AT

IR O Hed TS F FAT (AAT I TRIASET M SAT-TegTeIg (ARTHIE) T (240 fFrarfiex)” wgrag
TS F IR o it aregert st o arnfie 7 stfgmrger fFar s 3 forg =T % |fga ar S+ e sfar #1
Tt R

N &7 91 - IR

ATHT- HETTE

Y- AERTY

*.
q.

T FT ATH

I 9TE &1 A

q9 4.

7/12 FRTATT
LERED
®.sm=raf)

TG &=
(@3t

(1)

)

@)

(4)

®)

(6)

1

HSATA(TEH)

IECEERICERRE]

114

0.90

0.048

2

HEATA(TEH)

WEHRT AT LA, THTH AT T8, TogTa |t e,
T WhTar Lo, Uoeal WTeT L8y, W Whrer Lo, ooH
SITETSr Yo%, FHIGAT AAT oraqre, @ worer S, FEr
STEYST Lo, SIS A el AT, AT T T4, J=aar
SFEOT e, W7 FEeer Ay

113

0.74

0.033

HEATA(TEH)

WEFHRT AT LA, THTH AT L8, TogTs |t Led,
T WhTaT Lo, Toeal WTeT L8y, W Wohrer Lo, oo
SITETSr Yo, FHIGAT AAT Foraqre, |/ worer S, FEr
SRTEYST Lo, SIS A el AT, AT T T8y, J=aar
SFEOT T, W7 Ferer Ay

112

0.74

0.039

HATA(TEH)

AT GaTd gIY, TRAm Th1er g, yerq faqms
ERIRECIDERCICIRETS

111

1.92

0.054

HEATA(TEH)

FET ag Y9, AAEE AWM, A qgied, THAT
JIEE T, 9 WA THF, GEA TIFATE, A
AHTCT T, YELETS TIATTH Lo, TS I ] 787,
AT T =Aredy, Tage s =i, e s o,
TATETE AThe, T FRTH Lo, T\Iq TEHEH o,
FSTaT T T, qEIETE TS W T9H, MEaT aTE
oy, SrreTe enfersa® q9mEy, EamErE Tt [EdrE,
TATETE FEATd ATAES , FSTETs (AT, FiaErs qged

110

0.49

0.056

ASATA(TEA)

THATT AT Lo, HXTaTs THETT JeE, qHAATS Mg
TIHA, TRT ATAV T, T Amaer e, @ smar do,

HEEIRIEEGE

109

0.90

0.044

HSATA(TEH)

9T AT T, gEF THAE TIAFATE, AT TETHRT
TTAA, TAAT AT Lo, TMTTHT T Lo, graL qIiTs
T, TRer R aTRe, o S arwe,  HT e

LHA, ST e NIESIEEH IR I IR

108

0.70

0.021

HATA(TEH)

T AEH AATY, TH AEHI TAAL

105

0.36

0.028

Total

0.323
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HILT =T TSI AT

Rt &7 99 - TR TTAHT- ANTHE - HEIY
z: At 1 AT S e A7 A SEE 7/1%@913% (m_?)
(B.3me/=THY)
(1) (2) 3) 4) (5) (6)

1 foepae | SfamErs Faw W S 110 0.38 0.012

2 fFaT | goTeHe aTed 9N T 9T 4 165 0.09 0.009

3 ST | 9T i FHT T 9T 5 164 0.26 0.020

4 | fwar | REmeEe gighr 42 9 977 21 163 0.36 0.027

5 IEEIC R R R 1 R E s LR B 162 0.40 0.030

6 IEE I R Rt ER G E AL o 161 0.19 0.027

7 | frpar | 9igiT TESH FET T 995 160 dd 0.050

160/2 0.06
8 | forFaT | TN WERT gU F 9T 2 158/1 0.75 0.025
9 ey | argaa @ a1 1o o2 0.040
148/2 0.26

10 | f9epaT | SSSERTeT F&H 91 F 37+ 25 147 0.88 0.048

Total 0.288

1 :ﬁr{i ﬁmg & HHTIH AT, 140 1.050 0.304

Total 0.304

(1) (2) (3) (4) (5) (6)
1 | d Her | T AEd s A 5 1/1 1.34 0.013
2 | i Har | AETaTs arsiad aEE 172 0.19 0.025
HEEIRRE It (K9]
3 | MR Har 171 0.17 0.052
FTETSIT TSI &I (0.11)

4 | EftE Her | e die g AT 5 81/2 0.51 0.031

5 | PR Her | aTed SATvrET IEEaTE 81/1 0.50 0.037

Total 0.158
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1 | Tt Rz | T F9E 9 T 077 11 28 1.13 0.088
2 | et Re | fEre 9sew 9ied 9 977 1 29 0.65 0.028

Total 0.116
1 AR | TIHE FTESAT GIENE T 77 3 12/1 0.24 0.022
2 srrarer | fRere e 9T 7 e 1 15 0.36 0.010
3 AT | TIHE FTEST GIEEE T 77T 11 17 1.06 0.068
4 FqAarer | RTETE STeTsh USd 7 99 11 18 0.75 0.044
5 AAATET | ARTT T ATAATT 19 0.46 0.065
6 AATE | WAL HT TR T AT 1 27 0.30 0.108
7 AAATT foreaTe af e ggT=Er 32 0.40 0.038
8 AqAATEl | TEE ATAT TMIFHATE 36 0.31 0.290
9 AqAATEl | @S ATAT TMIFATE 41 0.83 0.232
10 ATl | @S ARIT TEAHATS 43 0.18 0.080

Total 0.957
1 T Yefers aEm Stadre 229 0.45 0.022
2 et REERIICIRIEEE 234 1.19 0.220

Total 0.242

FA AN : 2.388 gHAT

[T, &, SrEre/E/I/S/sA-Fr e (o) 20 /1]
Hiad AR, H&T germaH sfaswrr (et

MINISTRY OF RAILWAYS
(South East Central Railway)
NOTIFICATION
Bilaspur, the 28th April, 2026

Notice under Section 20E of the Railway Act, 1989

S.0. 2142(E).—Whereas, by the notification of the Government of India in the Ministry of Railways (South

East Central Railway), No. S.0. 1167(E), dated 037 March, 2026 published in the Gazette of India, Extraordinary,

Part-1I, Section 3, Sub-section (ii) dated 05" March, 2026, and issued under Sub-section (1) of Section 20A of the
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Railways Act, 1989 (24 of 1989) (herein after referred as the said Act), the Central Government declared its intention
to acquire the land in the schedule annexed to the said notification for the purpose of execution, maintenance,
management and operation of the Special Railway Project namely “Gondia — Balharshah (Chanda Fort) Doubling (240
Km.)” of South East Central Railway in Bramhapuri & Nagbhir Taluka of Chandrapur District of Maharashtra

State.

And whereas, the substance of the said notification has been published in the daily local newspapers, namely,
Dainik Vidarbha Samachar of dated 13" March 2026, and Hindi Mahavidarbha Samachar of dated 13% March 2026

under sub-section (4) of section 20A of the said Act;

And whereas, objections were received; Competent Authority has heard the objections and orders have been
passed in terms of section 20D of the said Act, And whereas, in pursuance of sub-section (1) of section 20E of the said

Act, the Copetent Authority has submitted its report to the Central Government.

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the land specified in the

Schedule annexed hereto shall be acquired for the aforesaid purpose.

And further, in the pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of the notification in the Official Gazette, the land specified in the Schedule annexed hereto

shall vest absolutely in the Central Government free from all encumbrances.
SCHEDULE

Brief description of the land, to be acquired, with or without structures for the Special Railway Project namely “Gondia
— Balharshah (Chanda Fort) Doubling (240 Km.)” in Bramhapuri & Nagbhir Taluka of Chandrapur District,
Maharashtra State under South East Central Railway.

Name of District - Chandrapur Taluka - Bramhapuri State — Maharashtra

Sr.
No.

Name of
Village

Name of land holder

Survey
No.

Total Area
as per 7/12
(in Ha.)

Acquisition
Area
(in Ha.)

)

@)

A

“4)

(6]

(6)

1

Adyal(Tukum)

Vitthal Govinda Tarone

114

0.90

0.048

Adyal(Tukum)

Madhukar Maroti Randhaye, Tukaram Maroti
Randhaye, Pralhad Maroti Randhaye, Sheetal Prakash
Randhaye, Pallavi Prakash Randhaye, Pramila Prakash
Randhaye, Shubham Jagdish Randhaye, Karishma
Manish Jivtode, Sonu Ganesh Srirame, Vandana Jagdish
Randhaye, Anuradha Mahesh Barekar, Supriya Roshan
Nannavare, Vachhala Arun Randhaye, Megha Vilash
Naranvare

113

0.74

0.033

Adyal(Tukum)

Madhukar Maroti Randhaye, Tukaram Maroti
Randhaye, Pralhad Maroti Randhaye, Sheetal Prakash
Randhaye, Pallavi Prakash Randhaye, Pramila Prakash
Randhaye, Shubham Jagdish Randhaye, Karishma
Manish Jivtode, Sonu Ganesh Srirame, Vandana Jagdish
Randhaye, Anuradha Mahesh Barekar, Supriya Roshan
Nannavare, Vachhala Arun Randhaye, Megha Vilash
Naranvare

112

0.74

0.039
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@ 2 3 (C)) (6)) ()
Maya Khushal Hore, Shashikala Prakash Durugkar,
Prashant Vinayak Khanorkar, Praveen Vinayak
4 | Adyal(Tukum) Khanorkar, Prajaka Jaywantrao Khedikar, Varsha i 1.92 0.054
Vinayak Khanorkar
Dajiba barku randhye, Sayabai Vasudev, Lilabai
Mahadev, Yamuna Barku Randhey, Shankar Motiram
Randhey, Suman Gaikwad, Sonabai Sakaram Wakde,
Sundarabai Motiram Randhey, Turshabai Motiram
Randhey, Tursha Shankar Chowdhury, Ramakrishna
Jhinga Shrirame, Ramesh Jhinga Shrirame, Bayabai
5 | Adyal(Tukum) | Wakde, Raghunath Kashiram Randhey, Ganpat 110 0.49 0.056
Tukaram Randhey, Vithoba Tukaram Randhey,
Mukhrabai Rajiram Dadmal, Govinda Barku Randhey,
Jirabai Shalikram Nannaware, Shevantabai Patruji
Jivtode, Ratnabai Nandlal Malgudde, Bajabai
Vishwanath, Kantabai Mahadev Devghade, Indirabai
Niranjan Dadmal
Eknath Ganpat Randhaye, Mirabai Ramkrishna
Choudhary, Sumanbai Gokul Dadmal, Rakesh Shravan
6 | Adyal(Tukum) Randhaye, Mithun Shravan Randhaye, Vidya Shravan 109 0.90 0.044
Randhaye, Sumitra Shravan Randhaye
Shankar Maroti Randhaye, Suman Ramdas Gaekwad,
Sunita Sudhakar Dadmal, Tulsa Motiram Randhaye,
Gopika Sonba Randhaye, Sundar Motiram Randhaye,
7 Adyal(Tukum) Rikesh Sakaram Wakde, Vishnu Sakaram Wakde, 108 0.70 0.021
Seema Kishore Garmale, Urmila Vasantha Savsakade,
Revathi Roopchand Nannavare.
8 | Adyal(Tukum) | Dasharath Laxman Valathre, Ramu Laxman Valathre 105 0.36 0.028
Total 0.323
Name of District - Chandrapur Taluka — Nagbhir State — Maharashtr
Total Area | Acquisition
;l(;' Di?iﬁl: 2f Name of land holder Sl;‘:ey as per 7/12 Area
. g ) (in Ha.) (in Ha.)
1 () 3 C)) 6)) )
1 Bhikeshwar Sangeetabai Keval Ram Thengre 110 0.38 0.012
2 Bhikeshwar Sudhakar Vasudev Kasar and 4 others 165 0.09 0.009
3 Bhikeshwar Pandurang Fukaji Kasar and 5 others 164 0.26 0.020
4 Bhikeshwar Digambar Pandurang Maid and others 21 163 0.36 0.027
5 Bhikeshwar Shamrao Bapurao Kasar and others 3 162 0.40 0.030
6 Bhikeshwar Indubai Dinkar Urkude 161 0.19 0.027
160/1 0.07
7 Bhikeshwar Pandurang Fukaji Kasar and 5 others 0.050
160/2 0.06
8 Bhikeshwar Raju Mahadev Dupare and others 2 158/1 0.75 0.025
148/1 0.23
9 Bhikeshwar Baburao Tukaram Mate 0.040
148/2 0.26
10 Bhikeshwar Chandraprakash Laxman Mate and others 25 147 0.88 0.048
Total 0.288
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1 Pardi Jatin Bhaskar Mansaram Bawane, Uddhav Mansaram 140 1.050 0304
Bawane, Shravan Mansaram Bawane
Total 0.304
(@) () 3) “) () (6)
1 Kirmiti Mendha | Anand Yashwant Kore and 5 others 1/1 1.34 0.013
2 Kirmiti Mendha | Manjulabai Bajirao Nannavare 172 0.19 0.025
3 | Kirmiti Mendha [-224a11 Shivram Kore 171 0.17 0.052
Dadaji Gomaji Kore

4 Kirmiti Mendha | Vachhala Dhoundiram Dharan and 5 others 81/2 0.51 0.031
5 Kirmiti Mendha | Vasudev Janba Gayakwad 81/1 0.50 0.037

Total 0.158
1 Kitali Rit Naktu Kachru Kumbhare and others 11 28 1.13 0.088
2 Kitali Rit Siddharth Bhojram Sontakke and others 1 29 0.65 0.028

Total 0.116
1 Allewahi Roopchand Karuji Khobragade and others 3 12/1 0.24 0.022
2 Allewahi Kishore Kashiram Shende and others 1 15 0.36 0.010
3 Allewahi Roopchand Karuji Khobragade and others 11 17 1.06 0.068
4 Allewahi Mirabai Dadaji Raut and others 11 18 0.75 0.044
5 Allewahi Omkar Ashok Lanjewar 19 0.46 0.065
6 Allewahi Mayur Sanjay Gahane and others 1 27 0.30 0.108
7 Allewahi Shivdas Maniram Dudhpachare 32 0.40 0.038
8 Allewahi Sukru Narayan Gayakwad 36 0.31 0.290
9 Allewahi Sukru Narayan Gayakwad 41 0.83 0.232
10 Allewahi Sukru Narayan Gayakwad 43 0.18 0.080

Total 0.957
1 Khordha Phundalik Sakharam Jivthonde 229 0.45 0.022
2 Khordha Rajendra Thathobha Gaydhani 234 1.19 0.220

Total 0.242

Grand Total : 2.388 Hectares

[F. No. DCE/C/ITI/G/G-BPQ(CAF)/20E/1]

MUDIT BHATNAGAR, Chief Administrative Officer (Const.)
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